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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD.
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R.Kumar Babu
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V.Satyanarayana Reddy
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Date of Judgment 33 \D'\AKR] -

K.Mohan Rao .. Petitioners/Applicants

Vs.

Chief General Manager,
Telecomnunications,
A.P.Circle,

Door Sanchar Bhavan,
Station Roagd,
Hyderabad.

Chief Accounts Officer,
0/o Chief General Manager,
Telecommunications, Abids,
Hyderabad.

Secretary,

Dept. of Telecommunications,

Govt. of India,
Door Sanchar Bhavan,
New Delhi,

Petitioners/

counsel for the/Applicants  :

Counsel for the Respondents/ :
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Respondents

Respondents/Respondents

Shri S.Ramak;ishna Rao

Shrf:baganmohan rReddy,
Addl., CGsC-
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Telecommunicatlons, Abids, Hyderabad.

copyto Mr.S. Ramakrishna Rao, Advocate, CAT.Hyd

Copy to Mr.M.,Jaganmohan Re
SopY, copy. ddy, Addl.CGSC.CAT . Hyd.

CORAM.

"Hon'ble Shrl R. Balasubramanian, Member(Admn).

{Jucgment delivered by Hon'ble shri R.Balasubramanian,
Member{Admn) I .

This review peti?iOn has been filed by Shri p.Seetharam
and 34 others against the Chief General Manager,.Telecommuni-
cations, A.P.Circle, Door Sanchar Bhavan, Station Road,
éyderabad and 2 others, seeking a reviéion of the orders
not admitting the 0.A.No.867/91 through the orders contained
in N.A.No,lO?Z/Ql thereon., In the M.A. referred to I have
held that sufficient éase for condonation of deléy in fiiing
the O;A. waé not made out and hence‘dismissed the M.A.
No.1072/91, Since the delay in filing the O.A. was not
condoned the 0.A. was hit by limitation and hence not
admitted. In the review petition no apparent error has beer-
pointed out and no new material which was not available

at that time has also been brought forth. Hence the -

review petition is dismissed.

j\b&QXAALwﬁfaAnaa-‘_;_
( R.Balasubramanian )
Member{Admn) .,

Dated: 2—3":) October, 1991, ?j
) Reglst

gineial Manager, Telecommunications,
rcle, poor Sanchar Bhavan, gtation R

oad, Hyderabad.
Chief Accounts Officer, O/0 Chief General Magager, d

* ications, Govt,
Door Sanchar Bhavan, New Delhi, ‘ t.of Indla,




pvm

TYPED BY : /_COMPARED B .

. AV ¥
CHECKED BY'fi/ AEPPROVED By

IiF THE CENI'RAL ADMINISTRATIVE‘TRIBUNAL
HYLERABAL BENCH AT HY CBRABAD

THE HOW'BLE MR, ' e

ML)
- . \/
THE HON'BLE MR.R.BALASI IBRAMANTAN:M(A)
) -&ND
. THE _HON'BLE-MR. MEFF

T.a.No. .. (W.P,No, )

Admnitted and Interim directions
Issued. ‘

-

AlYowd,

Di'sposed of with directiong ‘ .
Q‘ P . , . .
Dismissed. . %Y
\ SN

Dismisged as withdrawn, S

Dismisged for Default. -t 3 ) o

M.X.0fdered/Re jected - S

ho order as toc costs.

F

iy





